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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes. Sir.

(b) No, Sir.
(¢) No, Sir.

(d) Combining of emoluments of
both husband and wife for the purpose
of allotment of accommodation would
result in a number of complications in
determining priority date as well as
recovery of licence fee, apart from
other difficulties which may arise as
a result of transfer, resignation, re-
tirement etc. of one of them. ‘
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Bhim Kunda Project

7791. SHRI BAIRAGI JENA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether all the reports and in-
formation required for the construction
of Bhim Kunda Project over River
Baitaran ip Orissa has reached the
Government of India from Orissa
Government;

(b) whether this Bhim Kunda pro-
ject is being or will be includeq in the
6th Five Year Plan;





